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ar.a . 355(37).—FET AR, HEIted ¥ Atat=aw, 2008 sfafaaa (R zad T8 7 3 ataf=aT
Fgl AT ) T &7 20 % ITEE (1) FTRT V& TRIT T TINT FId g, T THTETT & ST 6 THT 1o AT TATST 6
form, 7g i, e dferm [Ee sq9 3TaE SgEt § QaT @7 8, 987 919 TS & AT el 7 “IEIE AT
TS TET AT ATAT ATLA TRATSAT o Froaras  ford swaegs g, Ut Gff & oroiq w2 3 e iy =9 #:7ar1 gl

ITH I % o0 T=gF Al ATh, TSI § 38 ATSEAAT o6 TR 6l ATE F T (& & HIqe, I ATe=as
FT &Y 209 T IT-GTT (1) F eI I TS 6 Torw VY S 3 ST 3% SUANT o S § AT FT T

STCAsh UHT ST HeTH ATTERTT i, T ARI 3 STt (T576d) T q-31ST SATehTLT AT, Ser- FAreem
(w.3.) &1 i =0 7 BT SToa ST T3 serT T Sien SR Ferd ISRty SerTshal wi SAhTd €9 9 JT HIT
ST (STTEaThT) o ATEAT | GAATS T TAHL T HT S THT UH ATl TS M 4 FA o6 TAT], (S
STELTT A AT, TG FIT AT AT SATETT o Tord ST T IT SATATT TETT Tt HT

IF AT T & 209 it IT-4TT (2) 3 e Teaw ey grer foa = swaer sifaw gl

ZH SATAGAAT % ST A ATeAT A FT TFRAT (AT LA IR STTATT AT AT (7.9.) T 39
e St (RaTor {5 ot e T & fwriead § STy AT ST 96T g
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AEAT

we gRer TS H AT Foret & “gha AT AL T TS ATAT AT GRATSAT AR H v X
TRESET % forg sferrger it s ATy Sx=ET | i@ ar @x=ET W i # it feer

S &7 AT 2~ I A= TgE I AT, ST — AT (A7)

FHGEAT | qgHId #T AT T AT 7.2, G qE T IS T C\LE
T FARA gHAL | THK
Gl it
EIRIEE
1 2 3 4 5 6 7
1 AT CHl 16 1436/3/1 0.080 it
STt &7 AT 2~ I - e agHier SATeer, ™ar — ATger (7.7)
FHGEAT | qgHi #T T T AT 7.2, O &7 EEpipy C\E
qH GARA ged< | T
¥ it
FRi=a
1 2 3 4 5 6 7
1 EICE]] e 51 41/1 0.0180 Rita
ST &7 A1 2~ T - FETEaQEST JgE 1 AT, ST — AT (7.0)
w TG HT | TTH T AT 7.2, g qE T EERiD S T T
T T HARA it/ sii=a
AL H
1 2 3 4 5 6 7
1 AT ERGIEEEE] 48 1864 0.32 i

ST 7 AT - I — MATAYRT TEE AT, AT — ATt (7.7)

w TEAA FT | ATH &1 AT 7.2, g qE T EECiD] T FT THR
T T gaha | i s
TRACH

1 2 3 4 5 6 7

1 121/1 0.0500 fafem
2 124/2 0.2100 fafa
3 125/1/3 0.2660 fafee
4 126/2 0.0240 fafee
5 126/1/1/2 0.0278 fafee
6 126/1/1/1/2 0.2935 fafee
7 188/2 0.0050 fafee
8 196/2 0.0100 fefem
9 1971111111 0.0527 ffera
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HILT T TSIA . AHTYTL

10 197/1/1/2 0.0350 fefea
11 MITeTgT 197112 0.0223 ffea
12 AT 49 197/2/1 0.0200 ffea
13 198/2/2/1 0.0115 fafera
14 198/2/2/2 0.0115 fafe
15 198/2/1/2/2 0.0170 fafe
16 198/3/1/2 0.0063 fafe
17 198/3/2/1 0.0260 fafe
18 198/3/1/1/2 0.0903 fafe
19 199/2 0.0850 fafe
20 200/2/1 0.0625 fafe
21 200/3/2 0.0400 fafe
22 201/2 0.0800 fafe
23 202/2 0.1550 fafe
24 205/2/1 0.0506 fafe
25 205/2/2 0.0294 fiifra
26 207/2 0.0300 fafe
27 208/2 0.1700 fafa
28 209/2 0.1500 fafa
29 212/2 0.0900 fafea
30 251/1 0.0344 fafea
31 251/2 0.0037 fafea
32 263/1 0.0145 fafea
33 263/2 0.0055 fafea
34 264/11/111/1 | 0.0134 fafea
35 264/1/2 0.0020 fafea
36 264/2 0.0021 e
37 264/3 0.0055 fafee
38 268/1/2 0.0200 KK
39 268/2/1 0.0500 fafee
40 268/3/1 0.0450 fafee
41 268/4 0.0066 fafee
[T, &. E-738923]
T dT AT, & arrsr=ar (Faron)-lil
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MINISTRY OF RAILWAYS

[Western Railway (Construction Organization)]
NOTIFICATION
Mumbeai, the 12th May, 2026

G.S.R. 355(E).—In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,
1989(24 of 1989) (hereinafter referred in as the said Act), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of
Special Railway Project, namely, "New BG Line between Dahod — Indore of Ratlam division in the State of Madhya
Pradesh, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under sub-
section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Sub-Divisional Officer & Land
Acquisition Officer Jhabua, District- jhabua (M.P.) in writing and shall set out the grounds thereof and the competent
authority shall give the objector an opportunity of being heard, either in person or by legal practitioner and may, after
hearing all such objections and after making such further enquiry, if any as the competent authority thinks necessary, by
order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.

The Land Plans and other details of the land covered under this notification are available and can be inspected by
the interested person aforesaid Office of the Competent Authority.

Schedule

Brief description of land to be acquired with or without structure for the Special Railway Project, namely, " New
BG Line between Dahod — Indore of Ratlam division" in the state of Madhya Pradesh.

Village: Khedi Tehsil: Jhabua District: Jhabua(M.P.)
S.No. Name of Name of Village P.H.No. Khasara No. Land to be Type of
Tehsil acquired Area Land
In Hect. Irrigated /
Unirrigated
1 2 3 4 5 6 7
1 Jhabua khedi 16 1436/3/1 0.0800 Irrigated
Village: Mindal Tehsil: Jhabua District: Jhabua(M.P.)
S.No. Name of Name of Village P.H.No. Khasara No. Land to be Type of
Tehsil acquired Area Land
In Hect. Irrigated /
Unirrigated
1 2 3 4 5 6 7
1 Jhabua Mindal 51 41/1 0.0180 Irrigated
Village: KardawadBadi Tehsil: Jhabua District: Jhabua(M.P.)
S.No. Name of Name of Village P.H.No. Khasara No. Land to be Type of
Tehsil acquired Area Land
In Hect. Irrigated /
Unirrigated
1 2 3 4 5 6 7
1 Jhabua KardawadBadi 48 1864 0.32 Irrigated
Village: Gopalpura Tehsil: Jhabua District: Jhabua(M.P.)
S.No. Name of Name of P.H.No. Khasara No. Land to be Type of
Tehsil Village acquired Land
Area In Irrigated /
Hect. Unirrigated
1 2 3 4 5 6 7
1 12111 0.0500 Irrigated
2 124/2 0.2100 Irrigated




[\ II—8vE 3(i)] HTL T (ST ETLTI0T 5

3 125/1/3 0.2660 Irrigated
4 126/2 0.0240 Irrigated
5 126/1/1/2 0.0278 Irrigated
6 126/1/1/1/2 0.2935 Irrigated
7 188/2 0.0050 Irrigated
8 196/2 0.0100 Irrigated
9 197/1/1/111 0.0527 Irrigated
10 197/1/1/2 0.0350 Irrigated
11 Gopalpura 197/1/2 0.0223 Irrigated
12 49 197/2/1 0.0200 Irrigated
13| JHABUA 198/2/2/1 0.0115 Irrigated
14 198/2/2/2 0.0115 Irrigated
15 198/2/1/2/2 0.0170 Irrigated
16 198/3/1/2 0.0063 Irrigated
17 198/3/2/1 0.0260 Irrigated
18 198/3/1/1/2 0.0903 Irrigated
19 199/2 0.0850 Irrigated
20 200/2/1 0.0625 Irrigated
21 200/3/2 0.0400 Irrigated
22 201/2 0.0800 Irrigated
23 20272 0.1550 Irrigated
24 205/2/1 0.0506 Irrigated
25 205/2/2 0.0294 Irrigated
26 207/2 0.0300 Irrigated
27 208/2 0.1700 Irrigated
28 209/2 0.1500 Irrigated
29 21272 0.0900 Irrigated
30 251/1 0.0344 Irrigated
31 251/2 0.0037 Irrigated
32 263/1 0.0145 Irrigated
33 263/2 0.0055 Irrigated
34 264/1/1/1/111 0.0134 Irrigated
35 264/1/2 0.0020 Irrigated
36 264/2 0.0021 Irrigated
37 264/3 0.0055 Irrigated
38 268/1/2 0.0200 Irrigated
39 268/2/1 0.0500 Irrigated
40 268/3/1 0.0450 Irrigated
41 268/4 0.0066 Irrigated

[F. No. E-738923]
KANHAIYA JHA, Chief Engineer Construction-III
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